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Title: Arbitary sealing drive being undertaken in East Delhi.
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MR. SPEAKER: I hope the Government will look into this matter. This matter should be looked into
by the Government.

THE MINISTER OF STATE IN THE MINISTRY OF CHEMICALS AND FERTILIZERS AND
MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS (SHRI B.K.
HANDIQUE): I will convey this to the hon. Minister concerned.
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